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relating to the conditions of service and
work, welfare of the employees, and
improvement of efficiency and standard of
work etc, Subject to the final authority of
the Board of Governors of Kendriya Vidya-
laya Sangathan, agreements reached between
the two sides of the Council, become opera-
tive. In the case of final disgreement on
matters for which compulsory arbitration is
provided in the scheme, provision exists for
referring the matter to a Board of Arbitra-
tion to be appointed by the Ministry of
Human Resource Development (Department
of Education). In other cases, the Board of
Governors is to take action according to its
own judgement. According to the Consti-
tution of the Council, not more than 7
members on the staff side are to be nomi-
nated by the Recognised Associations as per
the following distribution :

(i) Teachers Association —4

(ii) Non-teaching staff Association —2
(lii) Headquarters staff Association —1

(c) and (d). No, Sir. Some cases are
pending in Delhi and Calcutta High Courts
as a result of which formation of Joint Con-
sultative Machinery is held up,

Voluntary Blood Donation

12 SHRI JAGANNATH PATTNAIK :
Will the Minister of HFALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware of
the fact that mostly voluntary donation of
blood is from the unhealthy, underprivi-
leged and the drug addicts and such blood
can be a source of serious post transfusion
complications ;

(b) whether Government are also aware
that on account of various difficulties like
the short life of the imported kits, delays in
customs clearance etc., most blood banks
are unable to carry out the requisite tests ;
and

(c) if so, ths details of efforts made by
Government to impress upon the people
the need to donate blood for their patients
themselves and not to go in for professional
dosocs ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Blood donated by the
professional donors, and not the voluntary
donors, is usually of a poor quality because
of repeated donations of blood.

(b) The kits for conducting mandatory
tests in the blood banks ore easily available
the country.

(¢) The climination of professional
donation of blood and encouragement of
voluntary blood donation is sought to be
achieved through health education and
publicity campaigns.

Financing by bulk Consumers for
Manufacturing of Wagons

13. SHRI GURUDAS KAMAT : Will
the Minister of TRANSPORT be pleased to
state :

(a) whether a propesal to allow some
bulk consumers, using railway wagons to
finance wagon manufacturing om leasing
basis, is under consideration of Government;
and

(b) if so, whether the proposal has been
accepted by these bulk users of railway
wagons ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) The proposal is under discussion
with certain user industries and leasing com-
panies.

Barn cases in Hospitals

14, DR, CHINTA MOHAN : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether sufficient facilities for treat-
ment of burn cases exist in Central Govern-
ment hospitals ; and

(b) if not, the reasons therefor 7
THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SARO,





